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bases in the Arabian Sea or the Bay
of Bengal?

Shri Y. B. Chavan: I require notice
for that question.
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Shrimati  Savitri Nigam: Has
Government got any information
whether these submarines have been
supplied to Pakistan according to
some agreement and, if so, whether
some more supply of submarines is
going to be given to Pakistan?

Shri Y. B. Chavan: We need not
presume that the submarines have
been supplied.

Shri Hari Vishnu Kamath: In view
of an earlier statement made by the
Defence Minister some six months ago
tn this House to the effect that the
Chinese navy is equipped with sub-
marines capable of operating in the
Bay of Bengal and the Indian Ocean,
has Government received reports, or
has reason to believe, that the Chinese
submarines are actually operating in
this region with the help and co-
operation of Pakistan?

Shri Y. B. Chavan: We have no such
information.
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[(a) Some Members of Parliament
only have, on a few occasions, sug-
gested the resumption of this pro-
gramme.

(b) The matter has been examined,
but it has not so far been found
possible to re-introduce this item
owing to practical difficulties.]
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swm &< A g & A sE w1 AT
T WO & X A1 IW F A I
fadiy a4t g | wE A1 OF & qArd
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Shri Indrajit Gupta: Does the hon.
Minister consider that at any rate
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when important major debates are
held in Parliament those would come
under the head “Topic of the Day” and
could not the important debates be
covered by reviews?

Shri Satya Narayan Sinha: I do not
know whether the public under-
takings debate was not covered.

Shri Indrajit Gupta: Reviewed.

Shri Satya Narayan Sinha: When
this thing will be reintroduced all
such matters will certainly be
reviewed according to its importance.
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Shri Inder J. Malhotra: During the
last session when a half-an-hour dis-



“363 Oral Answers
cussion was held on this subject, the
hon. Minister had assured on the floor
of the House that something would be
done in the matter. In view of the
reply given today may I know whether
that assurance is being taken back?

Shri Satya Narayan Sinha: I do not
know. Perhaps my predecessor had
given that assurance; but without
knowing that I have said that we are
examining the thing. I have made it
perfectly clear.

Shri Hari Vishnu Kamath: In view
of the fact that there have been
several complaints with regard to pro-
ceedings broadcast from the All India
Radio, does Government propose to
lay on the Table or place in the
Library a copy of the script of each
broadcast relating to parliamentary
proceedings on the AIR because Mem-
bers are interested in seeing that....

Mr. Speaker: Shri Kamath would
realise that that does not come under
the question of ........

Shri Hari Vishnu Kamath; After
the broadcast is over.

Mr. Speaker: ........ review of the
commentary that was being made.

Shri Hari Vishnu Kamath: It may
be a review or news of parliamentary
proceedings. If they are broadcast
from the AIR, I am sure you will
agree that a copy of that must be laid
on the Table after it is broadcast, that
is, the next day.

Mr. Speaker: It is a suggestion for
action. Shri Kapur Singh.

Shri Hari Vishnu Kamath: I took it
up with them and they refused.

Mr. Speaker: That is another thing.
Shri Kapur Singh.

. Shri Kapur Singh: I want to know
whether the complete black-out by
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the AIR of the political views of the
Shiromani Akali Dal as represented
in this House is fortuitous or whether
it is a measure of Government policy;

if the latter, what are the reasons for
that?

Mr. Speaker: It is not
with the review.

connected

Shri Kapur Singh: The views as re-
presented in this House during the
proceedings are blacked out. I want
to know whether they are fortuitous,
or they are as a consequence of some
Government policy and, if the latter,
why? This was my question.

Shri Satya Narayan Sinha: It is not
germane to this question, as you were
pleased to remark. But I would
examine it. I do not know.

Shri Heda: May 1 know whether
any difficulty was found in finding
suitable personnel so far as the con-
tinuation or resumption of this review
Is concerned?

Shri Satya Narayan Sinha: So far
as the personnel is concerned, we
have experienced no difficulty.

Shri Harish Chandra Mathur: The
hon. Minister said that this question
was discussed thread-bare in the in-
formal consultative committee. May 1
know what was the consensus of
opinion of the informal consultative
committee and what value he attaches
to that?

Shri Satya Narayan Sinha: The
value attached to that is which it
deserves. We always take into con-
sideration what they say.

Shri Harish Chandra Mathur: What
was the consensus of opinion?

Shri Satya Narayan Sinha: The
consensus of opinion was like this—
in this House also—that we placed be-
tore them our difficulties and they
also appreciated them.





